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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 15.12.2020 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1294 of 

2019 

 

 

Balaji Associates 

Vs. 

V. Venkatachalam 

 

With 

Ashish Verma Ashish Joshi 

2.  Comp. App (AT) 

(Ins) No. 1308 of 

2019 

 

 

Shree Padmalaya Petroleum 

Vs. 

V. Venkatachalam 

 

With 
 

Ashish Verma Ashish Joshi 

3.  Comp. App (AT) 

(Ins) No. 1310 of 

2019 

 

 

Zenith Infrastructure 

Vs. 

V. Venkatachalam 

 

With 

Ashish Verma Ashish Joshi 

4.  Comp. App (AT) 

(Ins) No. 1311 of 

2019 

 

Pest Control Ideal 

Vs. 

V. Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 

5.  Comp. App (AT) 

(Ins) No. 1312 of 

2019 

 
 

Jai Lahari Enterprises 

Vs. 

V.Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 

6.  Comp. App (AT) 

(Ins) No. 1313 of 

2019 
 

 

NKS Infra & Contract 

Vs. 

V.Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 

7.  Comp. App (AT) 

(Ins) No. 1315 of 

2019 

 

 

Abhijeet Intelligence Security and 

labour Supplier. 

Vs. 

V.Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 

8.  Comp. App (AT) 

(Ins) No. 1316 of 

2019 

 
 

Scop Infrastructure and Company 

Vs. 

V.Venkatachalam 
 

With 
 

Ashish Verma Ashish Joshi 

9.  Comp. App (AT) 

(Ins) No. 1317 of 

2019 
 

 

M.N. Patil 

Vs. 

V.Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 
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10.  Comp. App (AT) 

(Ins) No. 1319 of 

2019 
 

 

Patel Erectors. 

Vs. 

V.Venkatachalam 
 

 

With 

Ashish Verma Ashish Joshi 

11.  Comp. App (AT) 

(Ins) No. 1320 of 

2019 
 

 

Krishna Construction 

Vs. 

V. Venkatachalam 
 

With 

Ashish Verma  Ashish Joshi 

12.  Comp. App (AT) 

(Ins) No. 1321 of 

2019 

 

 

Saibaba Mahadev Mandowkar 

Vs. 

V. Venkatachalam 
 

With 

Ashish Verma Ashish Joshi 

13.  Comp. App (AT) 

(Ins) No. 1322 of 

2019 

 

 

Vinod Maniyar 

Vs. 

V. Venkatachalam 
 

 

With 

Ashish Verma Ashish Joshi 

14.  Comp. App (AT) 

(Ins) No. 1323 of 

2019 

 

D.R. Engineering Services 

Vs. 

V. Venkatachalam 

Ashish Verma Ashish Joshi 

15.  Comp. App. (AT) 

(Ins) No. 1496 of 

2019 
 

 

 

Durga Prasad Agarwal & Anr. 

Vs. 

Limtex Tea & Industries Ltd. & Anr. 
 
 

 

 

 
 

Suhita Mukhopadhyay Rishab Kaushik-R1 

Abhishek Sharma-

R2 

16.  Comp. App. (AT) 

(Ins) No. 608 of 

2020 

 
 
 

Ashok Agarwal 

Vs. 

Amitex Polymers Pvt. Ltd. 

Pankaj Bhagat  

17.  Comp. App. (AT) 

No. 119 of 2020 

 

 

 

Vivek Mudgil 

Vs. 

Eninov Systems Pvt. Ltd. & Anr. 

 

Deeptakriti Verma Harsh Sethi-R2 

18.  Comp. App. (AT) 

No. 120 of 2020 

 

S. Subramanian 

Vs. 

The Registrar of Companies, Chennai 
 
 

Rohit Sharma P.S. Singh 

 

 

For Hearing 

19.  Comp. App. (AT) 

(Ins) No. 349 of 

2020 

Deepak Parasuraman & Anr. 

Vs. 

Sripriya Kumar & Anr. 

 

 

With 

Shruti Munjal   Sripriya Kumar-IRP 

Vijaya Kumar-R1 

Gautam 

Shivshankar-R2 

20.  Comp. App. (AT) 

(Ins) No. 765 of 

2020 

 

 

P R Venkatesh 

Vs. 

Sripriya Kumar & Ors. 

Goutham Shivshankar Vijaykumar 

Sripriya Kumar-IRP 
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21.  Comp. App. (AT) 

(Ins) No. 695 of 

2020 

 

Sumilon Polyester Pvt. Ltd. 

(Formerly Sumilon Polyester Ltd.) 

Vs. 

Parikh Packaging Pvt. Ltd. 
 
 

Malak Bhatt Aastha Mehta 

 

 

 

 

   

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

